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. BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAT ¢
. PRINCIPAL BENCH, NEW DELHI | Bt FiE

ORIGINAL APPLICATION NO. 485 OF 2024

IN THE MATTER OF:
Dr. Ajay Ifinljr & Ors. . ..Applict
: Versus
Union of India & Ors. ...eo.Respondent(s)

RESPONSE AFFIDAVIT ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD

I, Deepa Arora aged about 59 years S/o Shri Rakesh Arora R/o
B-13, Sector-12, Noida do hereby solemnly affirm and state on oath as

under:

1. That 1 am presently posted as Regional Officer Uttar Pradesh

Pollution Control Board (hereinafter “UPPCB). 1 say that I am

fully conversant with the facts of the case and am competent and
authorized to swear the present Affidavit.

= H;‘\ 2. That a letter dated 25.10.2024 had been sent by the UPPCB to the
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Nyt ’




T — T .

94 2

received to the aforementioned letter. A cOpYy of letter dated
25.10.2024 is annexed herewith as Annexure-R1.

3. That the Regional Office of UPPCB, Thansi conducted a site visit
of the area in question on 29.10.2024. Howem-:r, nothing could be
discerned at the site duc 0 @ lack of specific knowledge regarding
the status of constructions i the area. A copy of the Inspection
report with photographs 18 annexed herewith as Annexure-R2.

' 4. That the above response of Uttar Pradesh Pollution Control Board,
“ i submitted before this Hon’ble Tribunal for kind perusal and

consideration. %LH
DEPONENT

VERIFICATION

Verified at Jhansi on this 04™ day of November, 2024 that the
contents of the above affidavit are true and correct 10 the best of my

knowledge and belief and nothing material has been concealed there

from.
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<> Regional Office, U.P. Pollution Control Board
e W . fararves. 4810 20 24
‘:;L R 202 Jom~ LS j 24 : v i 20
W ¥,

1 WAETY ST s @ we i
2. wfEg s Fera i, sid

frwg— 0 wsfu R o, o Rodlt gro oo w485 /2024 Dr. Ajay Kumar Ors. Vi
Union of India Ors. ¥ iRer a2y R a0.07.2024 & svjarer & gwiw 9|
AEy,
o Uk fiyd @ w4 s aana wee & R g o el afm o Bl
T 00 W48 /2024 Dr. Ajay Kwmar Ors. Vs Union of India Ors. % mifes airéer fwis so07
2024 (BRI WA W W TEU #99 @ ow &Y, e g o P &

“1. In this eriginal applicatien, the allegation of the applicant is that the land
adjoining Maharani Laxmi Bai Medical College fhansi, Bundelkhand University and
Bundelkand Engineering (BIET] College, Jhansi is proposed to be Prakhandiya Park
in fhansi Master Plan of 2021, But in caflusion with the official respondents hundreds
of tree and hill has been cut and environmental damage is being caused by illegatly
constructing nursing home, pathology, commercial medical store and residential
CORSITUcHon, Z

Z. The allegation of the applicant is that such o construction isin vielation of
the Uttar Pradesh Nagar Yojna evam Vikas Adhinivam 1873 and Uttar Pradesh Park,
Khel ke Maidan aur Khulle Sthan (Senrakshna aur Vinipaman) Adhinivam 1975 gs
also the order of the NGT and Hon'ble Supreme Court.”
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